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Shri HeS. Choudhary - vs.-U.oii & Oms.
Appllcant through counsél Shri B B Srlvastava.'

16.5.1988.

0n behalf of the respondents Shri P.P. Khurana,
counsel is present.

I view_of the Office Memorandum No.2178/53/DTD

(Air)/ADMIN(A) daééd,gth May, 983 1ssued by'the

~
2y +

Dlrector TD&P(Alr) Dlrectorata of Technlcal Develop—\

I ment. & Production (Air), Minlstry of Defence, New Delhl
N . ' : | : S
’ o this CCP-need-npt be pursued any.further.' Even
i; in the couqter 1t is stated that the appllrant contlnue
 in service. Notlce of contempt 1s, therefore,
- '. o '-dlscharged ‘and. C.J.P. is dismissed. | -
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